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Bill No. 46 of 2005

THE GOA APPROPRIATION (VOTE ON ACCOUNT) BILL, 2005
A

BILL

fa pravide for the withdrawal of certain sums from and out of the Consolidated Fund of
the State of Goa for the services o a part af the financial year 2005-06,

Be itenacted by Parliament in the Fifty-sixth Year ofthe Republic of India as follows:—

L. This Act may be called the Goa Appropriation { Vote on Account) Act, 2005.

2. From and out of the Consolidated Fund of the State of Goa there miay be withdrawn
sums not exceeding those specified in column 3 of the Schedule amounting in the aggregate
to the sum of one thousand five hundred and fifty-three crores, seventy lakhs and sixty-one
thousand rupees towards de fraying the several charges which will come in course of payment
during the financial vear 2005-06.

3. The sums authorised to be withdrawn from and out of the Consolidated Fund of the
State of Goa by this Aet shall be appropriated for the services and purposes expressed in the
Schedule in relation to the said year.
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THE SCHEDULE
(See sections 2 and 3)
1 2 3
Mo, Sums not exceeding
of ] Voted by Charged Totsl
Vaole/ Services and purposes Parliament on the
Appro- Consolidated

priation Fund
| Legislature Secretariat ... ................. Revenoe 2.28,42,000 i1,25,000 2,39,67,000
Capital 13,00,000 25,000,000
CHarcep—Raj Bhavan ... ... ...o..oooiiai.. Revenue 86,770,000 56,70,000
2 General Administration and Coordination . ... Revenue 6,70,15,000 6,70,15,000
Capital 6,67,000 6,67,000
3 District and Sessions Court, North Goa .. ..., Revenue 2,12,65,000 2,12,65,000
4 [Mnstrict and Sessions Court, South Goa .. ,.... Revenue 1,85,47,000 1,85,47,000
5 PSR IO - oo s R S i S S A Revenue 4836000 49,39 000
& Election Office ...... T R Revenue 2,24 80,000 2,24 30,000
7 Semtlement and Land Records .,............. Revenue 2.55,08,000 2,55,08,000
B Treasury and Accounts Administration, Morth Goa | Revenue 65.12,92,000 65,12,92,000
Capital 1,12,50,000 1,32,50,000
9 Treasury and Accounts Administration, South Goa . Revenue 48,831,000 48 81,000
CuaroEp—Debr Services .........c..vvua.. ., Revenue 167,78,55,000 167,78,55,000
Capital 75, 72,08,000 75,72,08,000
10 Moty SErviCes ..ot aiian i e . REVEDUE 60,000,000 60,00,000
Capital 20,813,000 20,83,000
T PBRBIEE i A s B s s Revenue 1,11,15,000 1,11,15,000
12 Sales and Entertainment Tax .., ... ....oo0.on. Revenue 2,77.04,000 2,77.04,000
13 TEARBPOMt (vivnniiniis bamsianionismsn sy s REVENUE 6,52,13,000 6,52,13,000
Capitel 414,58 000 4,14,58 000
CHarcgen—Goa Public Service Commiszion . .. Revenue J0. 73000 30,773,000
14 GoaSadan ... . e i Revenue 57,50,000 57,50,000
15 Collectorate, Morth Gos ... ... .. R Bevenue 2,77.,76,000 2.77.76,000
16 Collectorate, Somth Gon ... ................. Revenue 2,44 40,000 2,44 40,000
17 POlice ..t i i iacracrarranranrrnrnnss, REYENUE 26,79,21,000 26,79.21,000
Capital 29.01,000 29,01,000
18 P | o A L Pt Rt e e e g T Revenue 1,21,18,000 1,21,18,000
Capital 1,43,33,000 1,43,33,000
19 Industries, Trade and Commerce ............. Revenue 11,75,00,000 11,75,00,000
Capital 2,56,25,000 2,56,25,000
20 Printing and Stationery .................... Revenue 1.43,19,000 1,43,1%,000
21 Public Works ... iviimierrime i rrnnramran Revenue 87.79,56,000 e 87,79,56,000
Capital 75,19,98,000 146,000 75,21,44,000
22 TR e R e S Revenue 31,43,000 31,43,000
23 HOme ..o e idnadid dldda v e o Revinoe 25,00,000 25,00,000
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1 2 3
Mo Sums not exceeding
af Voled by Charged Total
Vole! Services and purposes Parlinment on the
Appro- Consolidated
;5 priation Fund
1
I Bs, Rs. Rs.
24 Gaoa Public Men's Cormuption —
Investigation and Enquiries ., ....... ... ... Revenue 42,000 42,000
25 Home Guards and Civil Defence . ... ....,.. Revenue 79,25,000 79,125,000
26 Fire and Emergency Services . ............... Revenue 2,20,53,000 2,20,53,000
Capital 35,54,000 35.94,000
|6 27 |Official Language —.............. ......... Revenue 53,313,000 53,313,000
28 Administrative Tribunal ... ....... ... ....... Revenue 21,87,000 21,887,000
9 Pablic R eVAROES i et e ees e o Revenue 10,55,000 10,585,000
0 T ] T T e e e Revenue 286,62.52,000 286,62,52,000
11 [ 11T T e e e Revenue 16,33,09,000 16,33,00,000
|5 Capital 47,08,000 47,08,000
iz FIMBNEO oo voasin snmaehind Eum e iy o S0 5 Revenue 21.92.000 2292000
Capital 35,00,00,000 35,00,00,000
33 Revenue ., .. ...0...... . Revenue 1,72,21,000 1,72,21,000
34 School Edueation ......o.ooouinnnen 0., Revenue 107,58, 18,000 107,58, 18,000
A.ﬂ' Capital 1,31.24 000 1,31,24,000
35 Higher Education _..................,..... Revenue 17,03 ,66,000 17,03 66,000
Capital 1,00,05,000 1,00,05,000
6 Technical Edueation . ... ,.....c0.0000. ... .. Revenie 24581000 2,45 81,000
Capital 50,00,000 30.00,000
A5 37  |Government Polytechnic, Panaji . ..., ..., Revenue 2,34,60,000 2,34,60,000
Capital L5,98,000 15,98,000
318 Government Polytechnic, Bicholim .. ,....... Revenue T0,78,000 70,778,000
Capital 2,50,000 2,50,000
kL Government Polytechnic, Curchorem ..., .., Revenue 28,775,000 28,75,000
‘_!'J o0 Capiral 14,58,000 14,58,000
L
40 Goa College of Engineering .. ............. .. Revenue 2.90,35.000 2.90.35,000
Capital 62,958,000 62,598,000
41 Gor Architecture Callege . ............,... . Bevenue 41.69,000 41,862,000
Capital 2,08,000 2,08,000
35' 42 T £ PR e B . Revenue 6,64,43,000 6.64,43,000
Capital 1,23,90,000 1,23.90,000
43 Artand Colbore: oo v s TS T Revenue 3,76,25.000 31,76,25,000
Cepital 2,08.33.000 2,08,33,000
44 2 R e T AT L, Revenue 40.65,000 40,65,000
Le Capital 14,17,000 14,17,000
45 Archives and Archacology .. ................ Revenue 1,29.13,000 1,29,13,000
Capital 41,67,000 41,67,000
46 Mllamenamn, i R S S Revenue 32.71.000 32.71,000
Capital 14,58,000 14,58,000
U5 47 |Goa Medical College ,...................... Revenge 18,30,63,000 18,30,53,000
Capital 1,94,06,000 1,34,06,000




d
1 2 i
Mo, Sums not excceding
ol Voted by Charged Total
Vote/ Services and purposes Parliament on the
Appros Consolidated ﬁ
priation Fund
Rs. Rs. Rs.
44 Health Services Hevenue T8.34,30,000 28.34,30,000
Cupital 95,3 1,000 95 31,000
39 |lustiwte of Psychiatry and Human Belaviowr  Revenue |.88.33,000 1,68,33.000 [po
Capital B, 13,000 B, 13,000
50 Gon College of Pharmacy Hewenue 73,003,000 73,03.000
Capital 10, 42,000 10,442,000
51 Goea [demal College Revenue 1.47.25.000 1,47,25.000
Capital 9, 18.000 9,148,000 15
52 Labour . Hevenue 330,537,000 1,30,57.000
Caputal 21,000 21,000
§3  |Food and Drugs Administration Revenue 66,79,000 £6,79,000
Capital 46,000 f,46,000
54  |Town and Country Planmimg Revenue 31,13,02,000 113,02.000 Jo
Capital 10,42,000 10,42,000
53 Municipal Adminisiration Revenue 15,50 46,000 15,51.46,000
Capital 2,08,33.000 2,08,33,000
56 Infarmation and Pubbeuy Revenue 5.83.17.000 5.83,17,000
Cupital 4,17,000 417,000 35
37 Social Welfare . Revenue 27,10,65.000 17,10,65,000
Capital 45,42,000 45,422,000
54 Women and Child Development .. Revenue §,17,75,000 8,17,75,000
Capital 32,008,000 32,08,000
59 Fretories and Boders . Revenue 50,71,000 50,71,000 e
Capital 4,17,000 4,017,000
60 Empleyment | . Hevenue 13 85,000 1385000
6l Craftsman Training . Revenue 4.73,25,000 4,73,25,000
Capial 72,892,000 72,92 000
62 Law Revenue 2,21,59,000 2,21,59,000 35
Capital 5349000 53,49.000
3 Rajya Sainik Board .. . . Revenue 4,25,000 9,25,000
a4 Agriculiure - Revenue %,24,24,000 9.24,24,000
Capital 2,11,94 000 2,11,94.000
65 Animal Husbandry and Veterinary Services . Revenue 7.36,37,000 7.36,37,000 H &
Capitnd 39,58,000 39,558,000
il Fisheries . Revenue 3.56,09.000 3,56,09 000
Capital 47,480,000 47.80,000
&7 Poarts Admipastcslion .. ooia s . . Revenue 1,48,96,000 1,48 96,000
Capital §3,33,000 83,33,000 45
(1] Forestis | . Revenue 6,52.30,000 £,52,30,000
Capital 4,17,000 24 17.000
6% Youth Affairs ..., . Revenue 1,26,76,000 4,000 1,26 80,000
Capitel §,33,000 8,533,000




5
I 2 3
Mo Sums not exceeding
of Yoted by Charged Total
Vote/ Services and purposes Parlisment on the
Appro- Consolidated
priation Fund
Rs. Rs. Rs.
70 Civil Supplies ......_..... . Revenue 69 08,000 69 08,000
Capitnl 9.68,75,000 9,68, 75,000
le 71 Cooperation .......... cebeanaereese .. Revenue I, 49.33,000 14933000
Capital 6,47 81,000 6,47,81,000
72 Science, Technology and Environmem . . . Revenue 1,70.00,000 1,70,00,000
Cepital 62,50,000 62,50,000
73 State Election Commission ., ,..,..... . Revenue 3069000 30,69.000
|5 74  |Water Resources ... ... . Revenue 9,23,72,000 By 9,21,72,000
Capiral 49.10,12,000 1542000 49,25,54,000
75 Planning, Statistics and Ewvaluation ..., .. Revenue 1,24,77,000 1,24.77,000
T6 Electricity . Revenue 189,72 82,0600 1E9,72 82,000
Capital 38,0667 000 3B,06,67,000
.ﬂf i River Navigation ............covocioises . Revenue 4,56,66,000 4,56 66,000
T8 Taurism ... ... . Revenue 12,13,45 000 . 12,13,45,000
Capital 92.50,000 22,92 000 1,15,42.000
79 Gos Gazetteer . . Revenue 6,446,000 646,000
80 Legal Metrology . ... uurinrnnnnns Revenue 33,748,000 33,78,000
f.'c"’ Capital 6,26,000 6,264,000
B2 Information Technology . .................. Revenue 2.81,25,000 21,81,25,000
Cupital 10,422,000 10.42,000
83 Mines . Revenue 51,385,000 52,846,000
Capitnl 417,000 4,17,000
Je

TotaL |

1308,51,46,000

2435,49,15,000

1553,70,61,000
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STATEMENT OF OBJECTS AND REASONS

This Bill is introduced in pursuance of articles 204(1) and 206 of the Constitution read
with the Proclamation issued under article 356 of the Constitution in respect of the State of
Goa on the 4th March, 2005, to provide for the appropriation out of the Consolidated Fund of
the State of Goa of the moneys required to meet the expenditure charged on the Consolidated
Fund of the State of Goa and the grants made in advance by the Lok Sabha in respect of the
estimated expenditure of the Government of Goa for a part of the financial vear 2005-06.

P. CHIDAMBARAM.

PRESIDENT'S RECOMMENDATION UNDER ARTICLE 207 OF
THE C ONSTITUTION OF INDLA

[Copy of letter No, F.2(1)-B(5)/2005, dated the 16th March, 2005 from
Shri P. Chidambaram, Minister of Finance to the Secretary-General, Lok Sabha]

The President, having been informed of the subject matter of the proposed Bill .
provide for the withdrawal of certain sums from and out of the Consolidated Fund of the
State of Goa for the services of a part of the financial year 2005-06, recommends under
clauses (1) and (3) of article 207 of the Constitution of India, read with clausz (2) of article 206
thereof and the Proclamation dated the 4th March, 2005 issued under article 356 of the
Constitution, the introduction of the Goa Appropriation (Vote on Account) Bill, 2005 in and
the consideration of the Bill by Lok Sabha.
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LOK SABHA

A

BILL

to provide for the withdrawal of certain sums from and out of the Consolidated Fund of
the State of Goa for the services of a part of the financial year 2005-06.

(Shri P. Chidambaram, Minister of Finance)

MEIPMRND—5158L5—17-03-2005.
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